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ORDER 

'l'his case has been transferred from the Hon'ble Principal Bench. It is 

pointed out that since inception none has appeared on behalf of the 

Respondent I to 5. Since the matter has been transferred to this Bench, it 

would he expedient to direct fresh court notice to be issued to Respondents 

1-5 re1!rnab1e on 12th December, 2017. 

- 
(S. K. Mohapata) 
Member (T) (ma Maihotra) 

Member (J) 

(Sapna Lltia) 


